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JIN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

0.A.NO. 952/94.

Date of Oxder: 26~8=04,
Betweens

G.8waminathan.
. ' Applicant.
and ’

1, sr.8uperintendent of Post Offices,
Hyderabad South East Iivision, Hyderabad-27.

2. Director of Postal Services,
Hyderabad City Fegion, Hyderabad-l.

.o Respondents,

For the Applicants Mr,G.Swaminathan, Party-in-person
For the Respondents: Mr.N.R.Devraj, Sr.CGSC.
THE HON'BLE MHELOUSLLIUL VeNDLLMLOL 4\ 8 v e mme— e o

and

THE HON'BLE MR,RE,RANGARAJAN ¢ MEMBER(ADMN )
J
The Tribunal made the following Orders-
This OA is filed praying for quashing the order as per

P S, ST Am A AN0 A erlmavabhtr rannua ry (‘)f

R5.928.70 is orderea.

It-is submitted for the respondents that the application
dated 25-4-1994 in recard to the above relief is pending before R-2
and the same will be disposed of within two weeks.

Hence, in the circumstances it is just and proper to give
an interim direction to R-2 to dispose of the said application
dt. 25-4-1994 by 12-9=-1994, Call this OA on 14.9,94.
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LI

Deputy Registrar(J)cC

To

1. The Sr.Superintendent of Post Offices,
Hyderabad South East Division, Hyderabad-27.
2. The Director of Postal Services, Hyderabad City region, Hyderabad=-1.
3. One copy to Mr.G.Swaminathan, Rdrty-in-person, HeNo.1=10=-14
Temple Alwal, Belaram, Secunderabad-10.

4, Onecopy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd.

5. One spare COpY.
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IN THE CE 'TRAL ADNIVISTRATIVE TEIRUNAL
HYCER2BAL BUVCH AT HYCDERAB D

THE IOW'BLL MR.JUSTICE V., AEELEZDRT RMO
: VICE=CHATIRMAN '

AND

" /
THE HO4'BLE AR.K.RANGARAJLE : M(7.Doid)

DATEIEI% *%% - L0cA

ORDER/JUIGMERT

M.2A.NO o /R.A/C AN

in
0.A.No, C\O\% ANA ¢

(T.A.No. (W.P.NO )

- Admitted and Interim directions

Issded. =

1 G?ng' oA\ G 0\\0\_(\
Allowed.

Disposed of with directions.
Dismissed

Dismissed as withdrawn

Dismissed for Default,
Ordernd/Re jected

No order as *to costs.
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